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these concessions will operate adverse-
ly in the case of Indian trade, a large
bulk of which is with the UK, our
senior partner in the Commonwealth?

Shri Manubhal Shah: As the House
is aware, in the last Commonwealth
Ministers’ meeting in London, it was
stressed without any equivocation that
UK, will not enter ECM by sacrific-
ing any of the preferences that we or
the Commonwealth countries are
enjoying. They will not remove the
reciprocal cc ions till com
rate compensation is received by the
developing countries of the Common-
wealth in the EFTA countries and
other Rome Treaty countries for their
exports.

Shri Bhagwat Jha Azad: Was this
statement made before the Indo-Pak
hostilities or after?

Shri Manubhai Shah: Simultaneous-
ly, pari passu.

Shri Subodh Hansda: It appears
from the statement that the conces-
sions have been obtained only in
regard to agricultural products. May
1 know whether any attempt has been
made to get any concession for non-
agricu'tural products like finished
goods?

Shri Manubhai Shah: Only on pri-
mary products and some processed
goods, we have received concession.
On manufactured goods, no conces-
sions have been granted yet. The
discussions are continuing.

Shri S. C. Samanta: Under the UK-
EEC acresnent, duties on tea and
tropical hardwoods were exempted or
rxduced uoto December, 1965. May I
know whether this agreement has
been renewed also?

Shri Manubhai Shah: As I svid in
the main answer, Mr. Lal, our Minis-
t-r at Brussels, is taking up the matter
for further extension for a period of
two or three years.

Shri Kandappan: May I know whe-
ther there is any scope or possibility
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of export of our handloom fabrics to
EEC?

Shri Manubhal Shah: Handloom
fabrics are generally exempted from
external tariff, It does not apply to
handloom products.

Shri Sham Lal Saraf: While it is
appreciated that the rates for tariff
have been reduced, may I know if
the sale has not been on a reciprocal
basis as far as imports into this coun-
try are concerned?

Shri Manubhai Shah: We have been
trying this exercise for a long time.
Our relations with all the western
powers are so frenilv, like with other
countries, that we hav. rot retaliated
in any manner so far.

Shri D. C. Sharma: May I know
whether the European Economic Com-
munity exercises its weight in favour
of Pakistan whenever there is a ques-
tion between India and Pakistan, and
how many tim>s Pakistan has bz2cn
preferred to India in these agree-
ments?

Shri Manubhai Shah: I do not
remember any single item when they
have discriminated between these
two count:ies. There is thaz recent
example of the United Kingdom
Agreement with India over textiles.
They have been generous I think in
keening our quota of 195 million
yards as our quota against 40 million
yards or so of Pakistan,

Soviet Team of Coal Experts

+
*482. Shri Subodh Hansda:

Shri S. C. Samanta:
Sh-i Bhgwat Jha Azad:
Shri M. L. Dwive?i:
Sh-i P, C. Borooah:
Shri Vishwa Nath Pandey:
Shri R. Barut:
Shri R S. Pandey:
Shri Dhu'eshwar Meena:
Shri Ramachindra Ulaka:

Will the Minister of Mines and
Metals be pleased to refer to the reply
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given to Starred Question No. 631 on
the 3rd December, 1965 and state:

(a) whether the Soviet team of coal
experts visited all the coking coal
bearing areas in West Bengal and
Bihar in the month of December,
1965;

(b) whether any discussion was
held with them with regard to the
raising of coal output in the country,

(c) wheather they also propose to
set up coal washeries in the country;
and

(d) if so, whether they have given
any detailed outline of the washeries
to be set up?

The Deputy Minister in the Minis-
try of Mines and Metals (Shri Mehdi):
(a) and (b). The Soviet team visited
the sites of National Coal Develop-
ment Corporation’s coking coal pro-
jects which have been proposed for
Soviet assistance. The discussions
with them related to the development
of these projects.

(c) No, Sir.
(d) Does not arise.

Shri Subodh Hansda: The hon.
Minister stated that the Soviet team
visited those coal mines in Bengal and
Bihar that are run by the Govern-
ment under the National Coal Deve-
lopment Corporation. May 1 know
whather they were satisfied with the
working of those coal mines?

Shri Mehdi: The Soviet team visited
only these eight places to s2e what
assistance they could give to them.
They did not go to all the coal mines.

Shri Subodh Hansda: May I know
whather these exn~rts have a'so
visited our coal wash~ries which are
now running at a Joss and running
below caparity: if so, whether they
have suggested any improvement in
these?

Shri Mehdi: This team had nothing
to do with the washeries,
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Shri S. C. Samanta: May I know
whether this team was invited by the
Irdian Government; if so, whather
the expenditure on them was borne
by the Indian Government?

The Minister of Mines and Metals
(Shri S. K. Dey): They came at our
instance.

Shri S. C. Samanta: What about the
expenditure?

Shri S. K. Dey: I cannot give the
figure now. I think the expenditure
incurred will form part of the assist-
ance which we expect from them
eventually.

Shri Bhagwat Jha Azad: Sir, thanks
to our Plan, we are reducing the tar-
get of coal production even in the
NCDC which is our public-sector
undertaking. May I know whether
this assistance by the Russian experts
is to decrease or increase our produc-
tion?

Shri S. K, Dey: It is to increase the
production of coking coal for which
there is a great demand and there is
shortage in the country.

&t Fo WMo fraft : & zg sAT
TR g F R T wY A A &
WRomes a8 § &g dom
ga e AR afe garFmawE e
T R qE SR 16 gw &
g faww @w Far qf=r ?

Shri S. K. Dey: The question is not
about the Russian experts inspecting
our mines. It is to secure assistance
for import of equipment in which we
are in short supply.

Shri P. C. Borooah: Assam has got
large deposits of coal which contains
a large percertige of su!phur. If this
ccal is wash~d We can get coal as
well as salphur. May I know under
what  circumstances thesz Soviet
experts were not shown the Assam
coal fields?
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Shri Mehdi: These Soviet experts
came to see whether assistance to the
eight projects should be given and
what were the needs of these eight
projects. Assam collieries were not
under these projects.

= fomarg qivy : A1 f6 oHelY
7EXTT { qaman § 5 wgen frian &
w4 g9 7 gfredt e o fag &
NF R Faq T a q&i F;1aq
femg (S @amAT IEATSF @
fastaal & Sga N @wr @37 F g
1 qeardi @iz gERFaa 4

Shrl Mehdi: The report of these
experts has not yet been received.

Shri R, Barua: We had a previous
collaboration with Rumania. Mav [
know how the present arrangement
is going to be an improvement on tne
Pp-evious arrangement?

Shri Mehdi: I do not know of any
essistance from Rumania.

Shri R. S. Pandey: Taking into con-
sideration the great potentialities of
coal in Madhya Pradesh, may I know
whether this team has been invited
to visit Madhya Pradesh and, if not,
why not?

Shri Mehdi: As I said before, this
team came specially to inspect the
sites of 8 projects and it is expected
to give its repo.-t to say what assistance
they can give.

12.00 hrs.
Mr. Speaker: We will now take up

the Short Notice Question. Shrimati
Tarkeshwari Sinha,
Shri S. M. Banerjee: Sir, before

you take up the Short Notice Ques-
tion may I remind you that yesteday
we placed before you our position
about the short notice question on
hunger strike....

Mr. Spcaker:
thing,

That is a diffcrent
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Shri S. M. Banerjee: You said
yesterday that either the Minister will
make a statement....

Mr. Speaker: I should not be inter-
rupted like this. Let me dispose of
this short notice question first.

oY TARTAT : W a9 WEE,
FIor GAMFITTART . . . .

weTw ANAW : wHi w19 g,
LR F ol
SHORT NOTICE QUESTION

Heavy Engineer'ng Corporation,
Ranchi

+
7. Shrimati
Sinha:
Shri Midhu Limaye:
Shri Kishen Pattnayak:
Dr. Ram  Manohar
Lohla:
Shrl Maurya:
Shri Yashpal Singh:
Shri Indrajt Gupta:

Will the Minister of Industry be
pleased to state:

(a) whether it is a fact that another
fire broke out in the Heavy Engi-
neering Corporation, Ranchi on the
28th February, 1966; and

(b) if so, whether any enquiry has
been made into it?

S8.N.Q. Tatlgeshwaﬂ

The M'nister of Industry (Shri D,
Sanjivayya): (a) Yes, Sir. Due to
leakage of molten metal some cable,
a small motor, a ball bearing, etc.,
in the Foundry Forge Plant were
damaged by fire causing a loss of
about Rs, 20,000,

(b) A court of Inquiry has been
appointed to enquire into the causos
of this accident and to assess the
actual damage.

Shrimat{ Tarkeshwari Sinha: May
I know whether the earlier report
about a similar fire, submitted by





